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RESERVED

CENTRAL ADVINISTRATIVE TRIBUNAL ALLAMABAD BENCH

Allahabad this the @'Y  day of Decondy, . 1994,

Hon'ble Mr, Justice B.C., Saksena, Vice~Chairman
Hon'!ble Mr., K. Muthukumar, Administrative Member

Original Applicstion no, 83 of 1992,

1, Dilip Kumar,S/o sri Om Prakash,,Guard; Railway
Guarter no, 511B, Lelitragar, Allshabad.

25 Fradeep Kumer Yadav, S/o Sri K.L. Yadav, R/o
367/322, Mohatshimganj, Allzhacad.

ores s Aupliicantss

Counsel for the Applicant sri Sunil Rai

Vers us

Iy The Unicn of Indié through the General Manager,
N. Rly, Beroda House, New Delhi,

2, The Divisional Reilway Mgnesger, Northern Railway,
All ahabad,

3. . The Senior Divisional Commercial Superintendent
N. Rly Allahabad, :

4, The Senior Divisional Perscnnel Officer, N, KRly
Allahabad,

5. The senior Divisional Accounts Uificer, N, Rly, ‘
Allshabad, 3

e o Respond:nts

Counsel for the Respondents Sri A.V. Srivasteve/F. lathur
Sri B.B. Paul,

Alongwith

Original Application no. 406 of 1994

1S Subhash Chandre, S/o Sri Raja Ram, R/o0 407, Rajapur, |
Distt. Allahabad.

Vers us

Ye he_Jnion of India through th :eneral Manaer
E- R{y ’ Ba:néa Hcuse, iéw Delhi, .

“»

S The Divisional Railway |‘anager, N. Rly Allahabad.
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The senior Divisional Comiercial, Superintendent N
N. Rly Allehabed, |

+e+ Respond=nts ,

original Application no. 110 of 1993

Syed Nizam Hussain, s/o Syed Ali Hasan, 4/a 29 yrs.
R/o Iiohalla Chiktoli, P.S. Husssindbed, P.O.
Japla, District Palayum,

Ragubir Sharan Xharwar, S/o Sri S. sunder, A/a 33 Yrs
R/o 877-A Shastri Colony, Distt Mugalssrai.

«+. Appilicants .
& Versus

Jnion of India, through General Manager, M, «ly |
Railway Board, Barods House, New Delri,

hief Co i ' i . R1 2
DhSE-CﬁgﬁpBgig%.sJperlntendent,_N Kly Barods

Divisional Rai lway Llenacer, Northern Railway
Nawab Yusuf Road, Allahabad. A

Seni>r Divisinal Comercial Superintendent, | i
N. Rly Nawab Yusuf Roacd Allshabad. ’

..+« Respondents

uriginal Applicetion no. 39 of 93

Nirala singh, S/o n, 3ingh, a/a 30 Yrs, R/p ’f
Ram Basic Vidalaya, Darganj, Allahebad. |

Tarak hsth Fandey, S/o B.D. Pancdey, A/8 30 Yrs.
R/o Village Kewalpur, Post Beri-Visa, District
Varanasi,

Kamla Kant Shukla, S/o P.N. Shukla, R/o Ram Besic !
Vidyalaya, Daraaanj, “llshabsad.

Amar Bath, s/o Mangru, R/o Ram Basic Vidyalays
Daraganj, Allahsabad. .

Sushil Kumar Tripathi, S/o K.S. Tripathi, R/o
Vil.age Laxshagrah, Post Lakshagarh (Handia),

Distt. Allahabasa.

Shyam sShanker sShukla, s/o sri K.S. Shukla, R/o |
Vaishno Ashram Ram Basic Vidyalaya, Daraganj Distt, i
Allahabad, ’

oos PRl Cantse
Wersus

Union of India thrcugh Seneral manager Northemn

Hailway, Baroda House, New Delhi.
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Chief Commercial Superintendent, Northern Railway

Baroda House, New Delhi,. I

Divisiorial Railway Maneger, N, Rly, Allahabad., | '

Senior Divisional Commercial Supreingendent
I"':u-- -E'lly Hllahabadt
.. » Respondents

A~

Criginsl Application nc, 38¢ of 1993

Fezal Karim. ~/o ichd. Kadim, R/o Villasge Chakiya,
House no, 104/241 Rpost Office 3.P.C. Distt Allahabad.

Ajay Kashyap, S/c P.S. Keshyap, R/o 63 J.K. Fourth

Avenue, Raf’lway Colony Smith Koad, Allehabad. [

«+e Applicants !

r
Versus - | i: A

Jnion of 1ndia, throuigh General }Manager, Northern
Railway, Railway Board Baroda House N, Delhi.

Chief Commercial superlntendant N. Hly Baroda

S —

g o .
HUﬂSE, New Delhl. : e : T ::_:::*;_:';.',*f;_ :

Divisional Railway Manager, Ncrthern Railway
Allahacad.

i —— —

Senior Divisional Commercial Superintendent.
Northern Railway Nawab Yusuf Road Allahabad,

o ——— -

«+ .. Hespondants.

Criginal Application no, 32 cf 1993

Qamrul Hesan, A/a 29 vre S/o Lete Sri S.N. Hasan,
R/c 121Dariyabad, Jogighat, Allzhabad.

<.+ Appliceat

Versus

snicn of India through Genral Manager N. Rly, Rly
Boadd Baroda House New Delhi,

Chief Commercial Superintendent, N. Rly Baroda,

House, Nev Delhi,
\m/ i
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( 31 Divisional Kailway Manager, Northern Railway, e
| Nawab Yusdf Road, Allshabad, |
1 4, Senior Divisional Commercial Superintendent, {
Northern hailway Allshabad, I
! il s+« Respondents
- - L] & i
Te original A pplication no, 1782 cf 1992 L
1.  Vinod Kumar Sherms, ~/o Shri Chabi Lal, R/o 17/A 4
Lahia Marg, Allahebad.
|
| - . |
| eeos Avplicant _
|
t ‘
- - L _ . I . _ Tul -
| S Yersus =it T - TRieaaimaaais
—LtE T e » g o, 5 z- s S e T
1% ;% ? - ﬁ“%;:& ,;Jﬁfﬂ E 'h;x:tszJ
T i 'ﬂa%g;; 1  The Uninn of India through thefghnirman, Railway s ‘:
A N S - Board, New Delhi, ey f“i“f;frff‘“igy
| & S e e ' ' ey
3 2 The seneral henager N. Rly Baroda House, New Delh:. E
. . l .
—— — e . '::nHE"
: fg 3% “The Divisional Railway Kansger, N. Rly Allahbad.uu-- |
i L : T e B [
: 2 SO Responcents i’, E g
% . > 3
1 23 e % =
: 8 e Original Apclicetion no. 18534 of 1992 PO
= ' b
1t Shsam Narairn Singh, 5/0 R.N. Singh, R/o Will & Post ! O
Jenauli, Distt. Bdksur Bihar. | H
2, Ravindra Tripethi sS/o sri s.C, Tripathi, R/o !'
Vill, Dharampur Ghurwa, Tehsil -Phoolpur Allahabad. |
3 Ram Bharat, 5/o sirdhari Lsl, R/o Deogalpur, Post % .i
Ma  Mau Aime Distt. Allashatad, &
oy
o e v e Apt?li cant < _
} H
Versus , j
»
1% Jnion of India, through Secretary Railw:y Board,
Rafi liarg, New Delhi,
2. Seneral Manager, Northern Railway, Railway Bhewan |
(Baroda Hous) New Delhi. \ 1
SL» = |
W I
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Chief Commercial superinicndent. N. iily ReilBhewan
(Baroda House) New Delhi.

Divisional Railway Managel, Northern Railway,
D.R.M. -Office Nawab Yusuf Road, Allahabad.

Senior‘bivisional Commercial superintendent, N. Rly
D.R.M. Office, Allzahabad.

... Respondents

Original Applicstion no.352 of 1992

Rajendra Prasad Pendey, g/o Ssri s.p. Fendey,

eneral Manager, N. uly

The Union of India through en

—.

5~ The Divisional Railway Wenager, N. Rly Allahabad. -

3%

10,
1.

1,

2

genior Divisional GCommercial.supdt. N. B%y‘bﬂﬂii;
Lftfice Allahabad.. ogesito 1= TN TR _

~ 4o 2 Respondents TS

Original Applicetion no. 450 of 1994.

nRai=ndra Kumar, S/o Sri F.N. jaisawal, R/o 225
Gandhi Nagar, Mutthigan], Distt. Allahebed.

Remesh Chand, S/o Sri Late Haril Lal, R/o 19/216
Luker Gonj, Distt. Al!aabad.

vee Applicants

\Versus

The Jnion of 1ndia through ihe General Manazer
N. Rly garoda House, New pe lhi.

pivisional Reilway Manajer, N. Rly Allahebad. >

scnior Divisional GCommervial Superintendent,

RS
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R/o Vill Nanhoopur, P.O. pahara, Distt. Mirzsepur '
|
i : B
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N. Rly, Allahabad.

Tl
1.

2

3

4.,

e !

s Responder ts

Original Applicaetion no. 400 of 1994

Ram Niranjan Singh, A/a 38 Yrs, B/c Sri R.N. Singh
R/o 183=-4lopibagh, Allshabad,

Km. Shashi Srivastave, A/4 26 Yrs, D/o Sri V.N,
Srivastava, R/o 1 Dhinghwes Khothi, Alopibagh,
All&habad.

Cinesh Kumsr, A/a 35 Yrs, S/o Sri G.S. Lal Srivars Yave
E/o Village & Fost Sindhore, Distt. Mirzapur, 4

e.s Applicents

Versus

Jnion Of India, through General }ianag=r, Northern
Rei lway, Railway Roard, Rarode House. N. Delhi

Chief Personnel Officer, N. Kly, Baroda House.
“*ew Delhi.

Divisional Reilway Manager, Northern Railway, Nawab
Yusuf Road, Allahabad. 3

Senior Divisional Commercial Superintendent

s e Hﬁﬁpﬂﬂdanis.

Original Application no. 399 of 1994

Kadir Ahmed, S/o sri abdul Ghafoor Khen, A/a 30 Yrs
R/o 182/K/1, A.D.A Coleny Rajropur Allshabad,

Brijesh Frasad, S/o Sri Narein Prssaed, Afa 26 Yrs,
/o 93-iatiysra Koadm Alopibsgh A :tlanabad.

Kemle®&h Ssingh, 5/o0 sri R.m Bali singh, a/a 37 Yrs,
R/c 129 Alopibaah, Allahabad.

Rajesh Kumar, s/o Narein Prasad, a/a 28 Yrs, R/o
544 Colonelganj, allahabad.

Arun Kant Srivaséve, S/® sr. M.P. Srivasteva,
a/a 3: Yrs R/o Azad Sguare, i.mbagh, Allahabad.

Km, Vibha Sarswat, D/o S.K. scrswat, afa 32 Yrs
R/o 133-BC, Leader Road, Railway Colony All:zhabad.

Km. Abhe Sarswat, D/o S.R. Sarswat, afd 27 Yrs

\\Qéh, o
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i/c 133-5C, Lead Road, Railway Colony, Allshabad.

l.

13,

le

Ravi Shanker srivaétava, S/o sri Prem Kumer,
A’a 26 Yrs, R/ 130-C/51-L Rajroop=-pur,
Allchabad.

ees Apwlicants

\Ver sus

Jnion of 1ndia through General Manage<r, N. Rly,
Railwvgy Board, Baroda House, New Delhi,

Chief Personnel Officer, N. Rly Baroda House,
iwew Delhi,

Divisional Railway Meznaser, N. Rly, A llehabad.

Senior Divisional Commerciel Superintendent, N. Rly
fawab Yusuf Road, Allanabad,

eees Hespondents

Criginal Application no. 397 of 1994
Piyush Kumar Dwivedi S/o K.K. Dwivedi, A/@ 29 Yrs

R/0950-A Madhwapur Allehabad.

R-mesh Saran §/s Hari Bhanker Lal, A /& 34 Yrs
R/o C-27/273=3, 1ndian Press Colony Jagatganj,
Varancasi,

Re jeev Kumar Srivastave, S/o P.M. Lal, a/a 30 Yrs
R/o CK=563/209=-4 Choti Piyarie Distirici, Varemasi

Amulya Kumar Gupte, S/o Sri N.K. Gupte, a/e 30 Yrs
R/o 17#& purana Kstra, Allahabed.

surendra Kumar S/o K. lLal a/a 30 Yrs, R/o Vill. g
Post Halimpur, Distt. Veranasi.

Rakesh Behefl Srivasteve, S/o K.B. Srivastcva,
A/8 26 Yrs, R/o 12 Ghas-Ki-Satti, Khuladbad,
Allahabad.,

Priya Kant Srivestava, S/o sri A.N. Lal, afe 35 Yrs
R/o $=1/64-2G Chupe-Pur, Distt. Varanasi.

Fraveen Kumer 3/o Sri : ,prakesh, A/a 28 Yrs R/o Shiv
3/13-K-8, Nawalpur Colony, leerapur Basahiee,
Varandsi,

.s« Applicants

Vers us \\
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l, Union of Indie, through General Manager, N. Rly, _
Reilwey Board, Baroda House. New [elhi, "

|

|

4 Chief Fersonnel UOfficer, Northern HReilway, Barods % ‘
House, New Delhi, |

NG 3o Divisionzl Railway Manager, Northern Railway, Nawab
Yusuf Road, Allahabad. :

4, Senior Divisional Commerciel Superintendent !.. Rly |
Newab Yusuf Road, Allahabad. T

+++ Respondenss,

14, Original A pplicetior ne¢, 1702 of G2

il Rejendra Prasad , Afé 24 Yrs, S/o Sri Kej Bahadur i
singh, R/o Vill Khapoti, Post Knapatia, Distt
ﬂllahabdd-

2. Dharam pPal singh, A/e 32 Yrs, S/o L.R. Singh, R/o |
\vvill, Shambir Singh Pur (Sswzan) P.O. Aurai, |
Distt. Veranasi,

3% Mahesh Prasad, A/a 35 Yrs, S/o 5ri Remji Prasad to|
R/o iohalls : arsurampur, Post Mughalsarai, Pistt
Vardnasi.

@2 Vill Chandhasi (Khuswahé Besti) Post Chandhasi,

4, Munna Lcl, A/a 29 Yrs, 5/c¢ Sri Cheddi Rém R/o | E'i
Mugalsaria. Distt., Varanasi, r

e+« Applicants ;;:

\Vers us _ :

1. Union of India, through General jMandger, N. Rly

. r

Baroda House, New De lhi. :W'

2. €hief Commercial Superintendent, N. Rly, Baroda r

House, New Delhi, _Jg

]

| &

35 Divisional Railway Manager, N. Rly Nawab Yusuf Koad, “j'
Allahc:bad. |

4. Senior Divisional Commercial Superintendent, DRM 1

Oftice, Allaghabcd, |

b e HerﬂndentS

15, wvriginal A oplication no. 1227 of 1993

l. Lal Bahadur, Ss/o sri Jhanra, Af/a 28 Yrs, R/o vill

Qe St

S —




Bhawarohi, F.0. sindheaur, Distt. Mirzapur

2.

3.

Oe

16.
1.

2.

3.
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Kishorilal, s/o Jhanna, Afa 22 Yrs R/o Vill., Bhewaroh:
p.0. 3indhaur, District Mirzapur. .

Horilel, s/o Jhanna, Afe 30 Yrs, K/o Vill Bhawarchi,
P.0. Sindheur, Distt. Mirze ur. |

Dinesh prassd, S/o Sri Shvnatn Presad, A yiCR VoS bl
R/o Vill & B.O., pereini, Distt. Mirzd ur -

kam Subhag, 3/o0 S¥i D. Singh, A /a 27 Yrs, Rr/o
vill Murahuan, P.C. shikargenj Distt. Varanasi.

sunil Kumar, S/o sri Banshi Lal afe 31 Yeres
r/o B.P. 285 Revi lagar Colony, Neer Kell Naoir
rMughalsarsi, ‘Varenasi.

.o l{pl'licdntS.

VeI sus

Jnion of India through General Manager, N. Kly Rail-
way Board Baroga House. New Delnl

Chief personnel Officer, N. Rly Baroda House, New ;
pelhi.

nivisional Ruilway Manc jer, Northern Railway,
Nawap Yusuf Road, A llaliebeo,

senior Divisional Commercial Superintendent
.. Rly, Nevac Yusuf Road, Allahabad.

Original Agpliceticn no, 873 of 1093 ‘ i:

|
santosh Kumar Dwivedi, S/o Late Sri R.,M. Dwivedi {
/o Vill & Post Ssindthora, District Mirzepur |

Randhir singh, S/o S.N. singh, r/o Vvill Sultanpur,
P.O. Makhmep ur Disti. lau,

virendra singh, s/osri S. Singh , r/o Vill Rampur-
post HampurDhamave Ditt. Allchabad.

Jitencdra Bahadur singh, s/o sri A.Singh, r/o

vill and Fust Rampuar Dhaemava, Distt., Allchabad. r
Ran Vijai singh, s/o B.&. Singh, r/o vill & post :
Aempur Dhamava, Bistt Allahabad, |

Vinay Ku-ar Singh,s/o sii lshesh §ingh a/a 22 Years B
r/o vill £ poust Rempur, Dhamava, Distt. Allshabad. |

Bodha singh, s/o s-i R. Bahadur, r/o vill chadpur,

W o R T W e W e gy W b A

T TR T e
-
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// 10 [/ e
posi Bhitaura, Disti. Fatehpur, ' #¢ﬂ
8. nam xkripal singh s/o sri A . Singh, R/o vill Sahimapu%;:f

post Bhitgure, Distt. Fatehpur, [ 1
i ; s
9. Kunwar Rajendra singh, S/c sri J.b. Singh, g/o |
Radi liadari, Fost Siswen, Distt. All ahabad. _ :
== ° 10, Ragnhvendra Pratap Singh, s/o sri V.singh r/o vill
Churiyani, posil churiyeni Distt. Fatehpur. °
1le S.C. Mishra, s/o R.S. Mishra, r/o vill Jathi jost
Mahidéinpur, Distt. Allahabad. |
12, Hardwsr, S/o Rem Singh, r/o vill and Post Kaunié
Disti. Azamgarh.
13. Ajai Kumer Srivestava, s/o sri (Late) Sahgb Lak ﬁﬁ
Srivasiavae, r/o Vill & post Sindthora, Bitt.
Nirxa, ur. vl
¢ B
14. Anant Fathak, s/o S.N. Pathak, r/o B-24 G.T.Z. k
Karelli Allehsebad, | |
| 4
' : : f
15. Kunwar Surendra Sinch, s/o J.B. Singh r/o vill | I
Beli Madari, post Siswan, Distt Allahcebad. | 30
16. Ramesh singh, s/o M. Singh, r/o vill and post Rampur I*j};
Dhamava, Distt A :lahebad. .3 E
o | 1 &
17. S.K. 3upte, S/o K.L. Gupta, r/o 4 HB/107 G.nga "“‘«gar fil;
Colony Varanasi. r
18. Hishemuddin, S/o sri sahauddin, r/o 537-A Shanshyam Bl | :
NMagar Colony Allahcbad. | 3
. BE
¥ e
.o s Applicants a@ ‘
Versus :
B
gy |
le Jnion of india, through seneral Manager, N. Rly | &
Railw ay Bcard, Baroda House, N. Delhi, | -
255 Chief rersormel Ofiicer, horthern Railway, Bsrode
Youse, Mew Delhi,
3% nivisicnal Railwey jianc.ger, Northern hailwaey, E
hsawab Yusuf Road, Allshabad. '
|
4, senior Divisional Commerciel Superintendent,
noethern Reilwaey Allahcebed, K
. »+ Respondents ;
- - |l
e

S —— -
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%, originel A pplicetion no. 779 of 1933

1,
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:tahesh Kumar, S/o sri H. 1al, r/c New lasker Line,
furana Baihrane, Allahabac,

.+ s Applicants

Versus 1

The Wnion of India through the General MNansger,
nortnern Railway, Bsrods House, New Delhi.

The Divisional Railway Manager, Northern Ralilwdy
Allahebsac.

Tre Senior Divisional sommercial Superintendent
vorthern Reilway Allcnabad.

The senior Divisional perscnal Officer, N. Riy
Allahabad. - l

The Senior Divisional Accounts Officer, N. Rly allahal |

..+ HRespondents

Crigingl Application no,746 of 1993 i "

samarnath singh s/o Salik Ram z/o vill Kureh-Khurd,
p.0. Mugelsarai Distt Mugalsarai.

om prakas: Sharma, S/o Late Sri puttoo Lal Sharme f
@fa r/o vill parshurampur (sikatia) F.O. : [
Mugalsarai, Bistt Mugalasria, :

.+« Applicents

VeXr sus l

Union of 1ndia, through General Manaejer N. Rly
Railway Board, Baroda House. '‘ew De lhi

Chief personnel Officer, N. Rly Barode House |}
N. Delhi. ,

Divisional l:.ilway Manager N. Rly Alls habad.

senior Divisional Commercial EUperintendent, N. Rly
Alhjﬁbadi

.+« Respondents

Original Application no. 530 of 1993

namcsh Chandra, S/o sri R. Cuseragp,r/o vill
Jmarganj P.5. Raipur, Tehsi Machlishahr, District
JaUﬂpUI- \

?yéL# s il
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—— e — % - e
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10,

1,

20,
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/e 2/

N
satya prakash, s/o adhya, afe 30 yrs r/s vill e
Rempur Sawai, P.O. Rejupur, Tehsil Machlishahr N
Distt. Jaunpur. ;

Jemuna Frasad, s/o Srinath r/o Gopalpur, p.c. Rampur
Tehsil patii, Distt pPratapgarh.

§ri Ram Singh s/o srj,Muraii, 6/3‘29 yrs r/o
vill Behdaul Khurd, P.0. Surwen Misirp ur,
Tehsil patti Distt. Pratapgerh.

Uma Shanker, S/o sri Chote Lal r/p vill Banbirpur
F.O. Raipur, Tehsil Machlishahr Distt Jaunpur.

Laxmen Singh, S/o sri Murali, r/o wvill Behdaul
Khurd, p.o. Surwan misirpur, Tehsil patti

Distt Praapgarh. i
Gir ja shankar, S/o sri Chhute Lzl A fa 31 yrs

r/c vill Vanbirpur, P.O. Raipur, Tehsil lMachlishahr
Distt. Jaunpur.

Rajendra Prasad, S/o sri Ram Lal, r/cUmarganj
P.0O. Raipur, Tehsil Machlishahr, Bistt Jaunpur.

Arrit Lal, S/o sri nath rgi. villUmarganj P.O.
Raipur, Tebsil Machlishahr District Jeunpur.

Hira “al, spo Sri Ram hath, r/o vill Umarganj, PAQ
Raipur, Tehsil Machlishahr, Distt. Jaunpur.

s+ Aprvlicants

Vers us #

Union of India through General pMandger, Northern
Reidway Hailway Board, Barods House, New Delhi.

Chief Ferscnnel Officer, MNorthern Railway, Rarcds
liouse, !'ew Delhi,

Divisionael Railway Mandager, N. Rly Nawab Yusuf
Hacd All-ﬁhai"t o b ’

Senior Divisional Commercial Superintendent, N.R1ly
Allzhaoad,

. «» Responaents

Criginal Application no, 479 of 1993

shiv shenker, S/o Raem Lakhun, r/o vill Behdaul Khurd
10sT Gaure Distt. Ifra&;pgcerh

Heri Shanker, S/o sri Choitey Lal, r/o vill Banvirpar'
post Rampur, Distt Jaunpur,

Fam Eshedur, s/o sr. Mchaen Lel, rfo Purani Bardahi
Bazar, Posl Jjukundasaganj, Tehsil patti, Distt.
prataposrh, \




4,

(4)

10,

4,

29.
l.

G

Ram Ashrey, S/o sri Ram Adhari r/o village Sukhan

Misirpur, Post Suvansa, Tehsi

vibha Shanker, S/o sri Chottey Lal rfo vill
Eanveerpur, POstl R-mpur Distt Jaunpur.

Rem Khelewan, S/o sri Kandhai. r/o vill Sawai Rampur
Fost serai Bika, Distt. Jasunpur,

Eam Dahadur, S/c¢ sri Rcm Abhilash, r/p wvill -
pur Kharagrai, Post Suvnasa, Disti. Pratapgsrh.

Ramsh-nker, S/o sri Chottey Lal, r/o Barveerpur,
post Rampur Distt. <8unpur,

l.alji, Spo sri liatapher, m/o vill Meerpur, post
Madhupur, Bistt., Jaunpur.

shesh Nath, s/o sri Mata Saran , r/p vill & Post
Silaudhi, Distt. Frata,garh.

«es Ap.licent

Vers us

Jnicn of India through General j[fanager, N. hly Railwe)
Board Baroda House, New Delhi.

Chief Perosnnal Ufficer, Northern Rail;ay, Baroda
House, New Delhi, 3

Divisional Railway, Nanager, Northern Rellway
Allahabad.

Senior Divisional Commercial Superintendent f
Northern Railway A llahsbad., |

e«ss Respondents

Originel Apclicaticn no, 416 of 1993

Kishan singh, S/o sri Ram Nagina Sin:h r/o
U yard Colony Qr. no. 702=C, Mugalsarai, Distt,
varaenesi,

Ramesh, S/o sri Ramji r/o vill & P,0O, .Farshuramp ur
sibtian post Mugalsarai, Distt. Varanasi,

Ashok Kumer Fandey, s/o sri Balmiky Fandey r/o
Sibtien, Parshurampur, F.O. Mugalsérai, Alinsusr
Dstt. \.renasi,

Frem Kumar srivastave, 5/0 sri S.M. Srivasteve,
r/o Loco Colony Qr. no., 128-K Mugalsaraj Distt
Varenasi.

Dilip Kumnar Sinha, s/o sri Deep Narein lal,
R/o Hanur Colony Qr. no. 694-A jiugalsarai, Distt.
Vardnes 1 .

\L... Acplicants

X8 e

I T T
. T

Patti. Ditt Pratapgarh.

—_— e s = o




4.

1.

1,

3.

1.

Divisional Railway Maneger, N. Rly Allshabad,

(/S RLAS Y

Versus

Jnion of 1ndia through Gereral Manager, N. Rly
Rai lway Board, Barode House, New D- lhi,

Cnief Personnel Officer, Northern Railwsy, Barcde

H‘UJSEI I"E"W Mlhi-

Divisional Railway Manauer, Northern Railway
Allahabad,

Scror Divisional Commercial Superintendent, Nerthern
Reilway, Nawab Yusuf Road, Allahabad. ;ﬂ!

e +e nespondents

Criginal Application nc., 1006 of 1992

santosh Kumer s/o sri B.G. Sharma, r/o 146-4 Loco
cclony Aligarh,

. 8w Applicaﬂt

Vers us

Union of India through the Senersl Maniger, N. Rly
Baroda House, New Delhi.

Seriior Divisioc.nel Commercial Superintendent, N. Rty
Alldhabad,

«s+« Respondents

uriginal A pplicetion no, 1303/92

sushil Kumar Pandey, S/c Pt.k.N, Pandey, ii/o
60 Bhendari sttion Rd. Jaunpur,

Siil. Jyoti Saxens, wW/o Sri K. Saxena, 99/303, sisaniau
Badha Gheuraha, Konpur,

. e .‘\P}'li C:I‘lts .

Vers us

Jnion of India throush General Manajer, N. Rly
Baroda House, New Dolhi.,

The Divisional Railway Meneier, Northern [ailwey

e s e  — — | — -

i —

e
:
L]

|
|




l.

(L

(/LR

Allahabad.
The Sinicr 2ivisioral Commerciel Supdt. N. Rly
DRM Office. Allahabad.

.+ Respondents

Original Applicatior no., 1715/92 |
Indu pPrabhe pander, W/o sri B.N. Pandey, r/o
94/14 Galle Bazer Tilhargénj. aAllehebac.

smt, ;‘sdhiuri “jera, %/ o Sri O.p Mishra, r/o
62, Bhandari Stailion Road, Jaunpur.

R Appll cant

Vers us

Union of india through General Menager, N. Rly
Borada House, New Delhi,

Divisional Railway Mandger, N. Ily A llchdbad.

Senior Divisional Commercial Supdt. N. Rly DRW
Office , Allahabad.

1
|
.+ Respondents ]

Original Applicetion no. 133/93

Kripa Shenkar, S/o sri V. Nabh, Vill iata-ka-pura
F.O. Ram Nagar, Bistt. Allahabad

Jmesh Chaendra, S/o Ssri s. Prasad, R/o Vill Tikari
P.0. Bhamni Hitaer, Distt. Allehavad,

o Appliicents

Versus

Jriion of indie through General jlenager N. hly
Baroda House, New Delhi,

Divisional Railway }ienager, N. Rly, Allabebad

5r. Divisional Commercial Superintendent, N. Hly

Digi, Office Allzhabad,

\ .+ . hespondants

R




20.
l.

1,

2.

3.

-

29,
1,

Original

sri Krishna hend Pathak, s/o sri T. Pathak, r/o , |
vill. ameon, P.O. gahibganj, Distt. Varanasi

subit De,

Road, Jaunpur.

Jrion of

garoda House, hew Delhi, *

" pivisional Railway Méeneger, N. Rly, allahabad. *-

sr. Divis

RS

Ap: lication no. 514/93

5/0 S.K. De, r/o Uma.Kutir, station

I
5
«es Abpplicant f:
!
|

Versus :

icnal Superintendent commercial N. Rly : f

DRIA Of fice, Allahabad. It

Original

satya Pra
A/3, 176

Jnion Of

The Divis

Sr.Divici

DRM Ofilce Allahabad.

Originel A ppliceiocn nc. 45°7/93

shachi Kumar Mishrée, S/o R.A., Mishra, r/fo vill
Ghatwa , ost Karchana, FP.o>. archana, Distt mllahebad.
rresent Address 134- Tula Ram Bagh A llehebad.

Rha'endra

vill Kasidahan, Post Nathalpur , pilstt. Varanasi

Ancop Singh, S/0 S¥: S.eP. sinah, R/o vill, and P.O.
am anar Bhojpur, F«.S. Antoo, Dicstt. Prataepgerh.

India through General lianager, N. Rly
Baroda lHouse Iew Delhi.

... Respondents |

wpplicaion no. 777/93

kash Mishra, S/o Sri R.S. Mishra, R/0
Krishna Nagsr, Keedcgan], Allahabad.

... Applicoent

Versus

ional Railway Manager, N. Rly A llahabad.

onal Commercial smperintendent , M. Rly

v es Res,oOncenis

prasad Mshsra, s/o sr: D.P. Mis hra

..o Appliccts

Versus gﬁb&- AnGED
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1.
2

:-j"

—)

4.

28.
18

20.

1.

1.

2.

e

Jnion of 1ndia '
Barcda House, New De lhi.,

nivisicnal Railway ‘Manager, . R1ly

Senior nivisinal CoOm

RRLTR

through General !i@nager, No.HLlY

Allahabac.

~ercial Superintendent N. Rly
Allahabad.

Senior pivisional personnal Officer, lorthepn
Railway Al lahabac.

Senior pivisional Accounts Officer N. Rly
allahebad.

... rnespcndents

Original Applicetion no. 1028/93

Tripsthi

- s '--h. SOSIiR-
Rajosh Kumnar Trlﬂdt_lt / ng Allahcbad-

R/o 354/7/1, Jayantipul, sChumapgé
... Applicant

Ve rs us
Jnion of indid through scneral iienayei N. iy
Beroda House, N. Delhi.

Divisional Railway .laneger, N. Rly Allahebad.

Senior Divisional-comnercial mmanager, N. &1y
DRM. Oftfice All chakad.,

Res pondents

original Application no. 1245 /93

' % ] vill,
shiv prakash Dubey s/o S.D. Dwivedi, r/o
Mawapura (Kakraha)’P.O. Fatehpur, Distt. iiaU.

... Applicant

VVersus

‘jnion of India through_ﬁeneral lranager N, aly
Baroda House. New De lhi.

pDivisional Railway Manadaer, N. Rly Allshabad.

cenior Divisional comuercial Menager, N. Rly

Allahabad.
\\ ... Respondents

-
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// 18 [/

_~ 39, Original Application no. 1362/92

1% Pawan Kumer Pandey, S/o Sri S.S. Pandey, R/o 161/5
A, Azad Negar, South Malaka, Allehabad.

2. Arun Kumar Singh, S/o Late Sri Ramkant Singh, R/o
Vill./P.O. Kaju, Allahabad,

olels Applicant

Versus !
|
l. Union of Indie through General Manager N. Rly
Baroda House. New Pelhi. ot
= "

2% pivisional Ra&ilway lenager, N, Riy Allzhabad.

3. Sr, _Divisional Ccmmercial, Superintendent N, Rly
A llahabad.

«es PRespondents

32, Original Application no, 1511/92

Suresh Kﬁmar Srivas&ava, S/o sri R.K.L. Srivestava
r/o 36A/60, Judhwal, Tilharganj Allahabad.

«ss APplicant

!

!

i

!

:

1k

1l
Vers us ﬁé l

|

Tos Thé Union of India through General jianage £y, N. Rly
Baroda House. New Delhi,

2. Divisional Railway Menager, N. Rly Alle j: pog.

3e Sr;-Divisional Gommercial Supdt. N. Rly 71 jou ik
Allahabd. JAM Cffice

+++ 1€S OC ndents

32. Original applicetion nc, 1609/92

19 Sharda Babu, S/o Ghussit Lal, R/o ) g5 nakhas Kona i
Al lehabad, ! RS

2 iiﬁaiaﬂggad' S/o szi Abrer Ahma g, r/o 553 AttarSUiYa;

*vee Applicant

Versus \
o

-

.. BT T e T mm———




rali, T R ., — &

e T— ==

l.

2e

2.

3.

l.

2,

[/l 19 [/

e

Union of lndia though General Manager M. Rly
Alla habad.

Divisional FKeilway iManager, M. Kly Allchabad,

Sr, Divisional Ccmmercial Supdt. N. Rly A llahabad.

e

«+s Respondents

Criginal Applicetion no, 1628/92

Vijai Kunar Sinha, S/o sri D.N. Lal, r/o Haper
Coleny Cr. no. 694-4A sughalsarai,

Sunil Kumer sinha, 5/0 5ri V.N. Lal, R/fo GQr. no.
693=B Hapur Colony Mugalcarai,

Narayan DJtt Dubey, S/o Late Sri K.D, Dubey, r/o
131=3H, First Avenue, Reilway Colonyy, Smith Road

All angbad,

ees Applicéents

Vers Js

Unicn of India, thrcugh General Manager, N. Rly

Ezrcde House. New D=1lhi.

Chief Commerciel Superintendernt, N. Rly Baruoda House
New Delhi. . -

Divisionsl Railvay Ramenger, N. Rly aAllehabed.

Sr. Divisional Conmercisl Supdt. N. Rly Allchabed,

« «+ nespecndents

Original Applicction no. 1663/92

Mithiish Kumar M. shre, 5/o Sri H,R. Mishra

r/p 41=-C Beghambdri Koed, Tilek Naegar, Allanabad.
Shared pDhysni, s/o Late Sri G.P. Dhayeni, r/o

C/o G.P. Dhayani, Praysq Sangit Semiti, 12-C Kamle
e hru Road, Allahabad,

Ram%i Verma, sS/o sri K,N. Verma r/o House no,
173/6 hailway Colony no, 1 Subedarganj, Allshabari.

«»s gpplicants

\

= S — R " el




| (i Fasi )

Versus

1 Union of Indie through General Manager, M. Rly
Barnda HYuse, New Delhi,

'.
y 2, Chief Commercial Superintendent, Ne Rly Barode
| House MNew Belhi,
| 3 Divisional Railway Maneger N. Hly Allshatad.
- ' 4, Sr, Divisionel Coumerciel supdt. N. Rly Allahabad,
..+ ciespondents.
36. Original applicaticn no., 1773/92
| le Vvinod Kumwzr S/o Sri R.Y. Ram, r/o C 757, GTB Nagsr '
| Nereli Allchakad. :
T - 2, Virendra Kumar, S/o Sri R.S. Ram R/o 23/B/76/C/ L BE
s e 1033, hlldpur, Allahabad. P =t 5
| ) Je ;an%ay Kumdr Srivasteve, a/ﬁ”ari R.Fe. STrivesteva |
r/o 14>a/da, Chzkia, P.0O. GTB Negar, allshabad.
“ . «» tApplicants.
|
|
Vers us *
1. Jni:>n of indie through General Manager, N. ily
New Delhi,
25 The Civisionael Reilway Mencger, N. Rly Allahabad.
3 5. Divisional Comml, Supdt. Northern Kailway
{ Office Allchabad.
«ss Hespond=nis
3%. JOriginal A pplicetion no. 1821/92
i+ Sudhir Kum.r /Sfo sri Hridaye Neréin south of Janta
Road, “ew Yar, Distt., Patna, Jresent Address,
101 Anend Bagh uld Baihdrene Allchabed.
- 8 @ ftppliCr?!nT.
Vers us ?ﬁt_\\’
b :_._.‘__' .Jj:-..-l ""'J-.-L *:;'1. A ——— " -~ - - ,-__ 8 —
A - g
= VRl N il = {‘ -;.- : '*l - < h'%":""r — * --. T -



e — R ——

| I

i% Jnion cf 1ndie through Gneral jianager, N. Rly
Baroca House, New Delhi,

-

: 24 pivisional Railway Manceger, N.Rly Allaiicbad,

4 3, sr. Divisiongl Commercial Supdt... =ly Allehabéd.

| . 4, sr, Divisicnal rersonnel Officer N. Rly Allahabad.

i Oe Sr._Eivisional.Account5H0fficer, N. rly Allahabed. -

e+ Hespondents

36, Original agpplicsztion no, 1822/92

1t Arun Kumar, S/o Sri G.F. Srivastava, r/o 101,
Uic Baindrena Allahebed

.+ Applicant

s P Sl WO Vers us
= l. Jnion of India through the General Manager, N. Rly

Barode House. Allehavad,
2. beisional Rai lway l'anager, N. Rly allehabad.
3 3r. Dvisionsl Commercial Supdt. N. Rly. allehabed,
4, Se. Divisional Personnal Officer, N. nly Allchabed.

e Sr, Divisional Account: Ufficer, N. ARly Allahabad.

«+ HRespondents

39. Original Applicaton no. 1825/92

e Virendra Prectap Singh, S/o R. singh, R/o liuréhen,
Post Shikarganj, Distt., Varanasi.

2 Virendre Bahadur 3inch, 3/0 S1i n.B. Singh, R/o
Vill jrempur, Fosl Chakie, Distt. Varenasi.

2 Mohan ¥Prasad, S/o sri lalji, R/o vill Murahen, Fost
Shikerganj, Bistt. Varenasi,

4, Brii Re)j Yadev, S/o0 sri B.R. Yadav, R/o vill

MJirehan, Fost Shikercani, Distt., Verdnasi,

o 3 Krishne Morari, Sinch, 5/0 $ri R. luret, r/o
vill lMure han, post shikaigenj, Bistt. Varenasi.

6. Surendra :step singh, S/o Sri R.B. Singh, R/o Vil!
Pre:mn urFost chakia, Distt. Varanecsi.

N

 d - -, A& Ly t
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Vvers us

1 gnion of 1ndie through weneral [ianagel, N. Rly
. parodd HOUSE lew Delhl.
2 chief Commercial superintendent, .. Rly Earoda
House New Delhil. ,

nivisional Railwey lMdnegerl,
iel superintendent -

i Aly Allahebad.

IV,

B
4 ST Divisioral Commarc
v 'Rly, Al lahabad.
oo Responcents

4p. Originsl Applicetion no. 1231/92
p. sinha, r/fo 233, 5
¥ - :

a, S/o0.Sri

i albk Kumar,Sinb .
1% Bairahena, Allshabade
=t | f < Om Prekesh, r/o =6f/51 :
2 e naai—Srivestave, s/o Sri Om Prexes _506/2L -
"Tﬁﬁlﬂfﬁgﬁaa Ehawapur, Hlmmaege?g.dﬂ llahabad. fo?f;ﬁ
_;'_'_;;_ e I “‘.‘. Hjli:ants I ":E_
1
\VeIs us 1
le union of 1ndisa through energl iien¢zerl, N. R1ly 35? |
naroda House, hNew D¢ 1hl.
N. Rly allahsbed.

nivisional Rail lway vandqer,
] supdt. N. R1y A llahabad.

2%
Se sr, Divisional Commercla
... Respcndints
44, Original Application no. 333/92
/o Sri B.P Verma, r/o 25, Shas ki

~hwetank Vermsa :
; h : Allahabac.

1.
sat1i, Khuldabad.
applicent

- »

VelrsJds
aaer N. hly

npion of 1lnida through G¢neral Nan

1. | ougn
aroda ouse, New nelhi,
2 seneral anager, N ily, Hailway Bhawsh ( Barode
House), Mow Delhi, \\
]
ﬁg}p S A
. £ = b 0 ”  RASE — r A



{4/ 28/

3. Chief Commercial Supdt. N. Rly, Rail Bhawan,
Beroda House, New Delhi,

4, Divisional Reilway Mena.er, N. Rly, DRM Cffice
Allshabad. '

Sr. Divisional Commercial Supdt. N. nly, Allahabad,

(n

.+« nespondents

|
|

49, Criginal Apwlication no, 643/94

e shiv Dayal Pandey, ¢/o Late Sri Pt. Krishan Pandey
kﬁl r/o Block no,27/10, Labour Colony, Neini All&habad,

PO aztpplj. C&nt

Versus

l. . The Union of Inida throuagh General )\anager, N. Aly

< g
=
= . .—Baroda House, New Dnlhi £ ..-iq_;.__ i,
s 1 _ : e : o
e s e -~i:' e B
e 2, —Ppivisional Hallway:%anager N hiy,'“ll hunaaif:jf'fﬁj -
—_ h'—_'_-::.f e s il e 'f:"'.E_..r-_-:-—-_._.. . e - E,

3 Sr. Divisicnal Commer01al Lanage-, le. Rly nllahanéd

«+ ¢+ KEpsondents

43, Original Applicction no. 61/94 .i

-‘r l,. Santosh Kumsr Sinha, s/o L.J. Sinna, a/a 32 Yrs. |
| r/o Vill Kanharpur, F.J. Khardan, Distt. Varanasi.

Vers uds

Yiq Jnion of India through 3eneral }jeanager, N. Rly,
Baroda House, New Delhi,

2 Chief Commercial Supdt. N. HKly Beroda lHouse,
hh- w DCRﬁLl ]
3% Divisional Railway lienager, N. Rly, Allahacad.
4, Sr. Divisional Commercial Supdt. DiEM Ofiice
Allechabad,

«+» Respondents
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|
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4%. Jriginal Application ne, 394/93

ihe Anand singh, S/o Sri S.L. Singh, r/o 524=4, Trafiic |
Colony 4llshabec.

2. Raj Kumer Singh, S/b Sri M. Dayel Singh, r/o 5=
il.G. Nexrag, Allahakud,

L4

' 3. .ei prakesh Singh, S/c sri .0, Bingh, /o 5 }4.G.

Nérg, Alla hae bad.

4, santosh Kumsr Singh, S/o Sri M.D. Sinah, r/o 5= .G,
Marg Allkhaad,

o S.X. 5ingh, s/o N.B. Sinah, r/c 13/3 Kerela Bdag
Colony, Allahabad.

O, Jmesh Frater singh, S/¢ Sri K.p., singh, Retd. ﬂ:{
Principal P.B. Inter College. Prategg.rh.

s sunil Kumar singh, S/o sri J.B. Singh, r/o Vill.
Gujaria, rost Trayadpeh Distt. Fratapgarh.

B Anil Kunsr sinch, s/o sri R.P. 3ingh, r/o Vill. |h

= Sujaria, Post Ureyudecha, Distt, Frataﬁnarh._ == '
...:___ B - —— . i '.':__. -
_Q.___Chandan qdhikdrl, s/o sTi Na.N. Aﬁhdkdrli Ifb ¥ "“.fft;
Uglb—b, Loco Gl..ny Al'lu;i"tiu'd"'" ' = —— ._.-__,_-,'“;:-;-_:--_Z:; 3

Late :

10. 3unil Kumar Barua, S/o sri/J.C. Berus, r/o 89 R.N.
Nager All:zhabad.
|
i), =ndjai Kumar Srivastava, S/0 sri R.B.L. Srivesteovs,
r/fo 152 Balua Ghat, Allshabac.
12, Mukesh hum;r srivastava, S/o sri d S. Srivastavs
H/o 123 Matiyara Boad, Allahabar Jih

P R Hp;liﬁ&ntﬁ.

verlsius

b Jnion of india, throuch General Nanasaer, N, Rly
hai lwey Boad, Eeroda House, New Delhi.

2. Chief Personnal Officer, N. Rly Bzreday House, B
New Ddhi., ’

3, Divisicnal Railway !Mancoer, M, Rly allehabad.

Sri. Divisional Commercial Supdt., N. Hly [
A llahekad, |
i

«es nEsponcents

4%. Original Applicetion no, 633/92

1L, Ramji, S/o Late Sri lLalaRam, r/o 614/i Teliargani, E
Allahebad, |

|
\ " e ap:;li Cant |

QoL s e




w nn

l,.

1200/

Versus

Jnion of India, through General Manejer, N. Kly
Berodas House, Mew Delhi,

The Divisicnal Railway Menager, N, 1i1ly., allahabed,.

Sre..Divisional Commercial SUpdt: N. Rly_hllahabad;

e+ ilespondcnts

Original Application no, 706/92

Dipek Kumar singh, 5/¢ sri (Lete) B. Sinan, r/o
1B/84A Bhanahambri Road, allepur, allchabad,

Akbter Naim siddique, S/o sri l..U. Sidcique, r/o
174 New NMehdori Colony, Allahabad.

Mohd. Keleem, 3/0 sri amir Uddin, r/o vill patulki,
P.O. Kanehti Distt. Allahabad.

Dilip Bumasr, s/o sri A.P. Srivestzve, R/o 9 Elgin
Road, Civil lLines, Allahgbad,

Km. Shashi Sriwastave, D/o Sri L.N. Srivastave,
r/o 347, L1G Govindpur Colony, Allahauvad.

Suresh Pratap Singh, s/o Sri Hem Nesh singh, r/o

Vill Chand Kemaniye, F.O. Khutjy F.S. Khera, LCistt.
Allehgbad,

" Ap;:rlicaﬂ'l.

Versus

Unicn of Incie thro.ugh Sec®tory, Railway Boerd,
Bafi Merqg, MNew Delhi,

Generel lanager, N. Kly Reilwaey Bnewan, (Barode
House) ‘‘ew Ddhi.

Chief Commercial Supd. . Rly Rei.wey Bhawan
(Barod. Hnuse) Allanatad.

Divisional Railway Maemager, N. hly, allahebed,

Sr. Divisional Commercial supdt. N. Rly, DiM
Office, 4Allanabad,

.+ . ieSpoONndents

originmal ppplicatiun no, 648/92

Ny
"

vt —W'M: m - . | : SR
£y . -— . mpa il y




-
T e
1. Ram Murteo, S/o-Mewa Lel, r/o 71 A Dale Allapur,
' Alldhakad,
.o ~J\inliCantﬁ
Versus
L ] ’ ! .
l1+—!nicn of Indie tkbrough General ['ansger, N, Rly
Parode House, New Delhi.
e Divisional Railwey l.anauer, M., hly Allshauad.
g5 Senicr Divisional Commercial supdt. N. Rly Allehaba .,
.+« Respondents i“
A3, Original A pplication no. 731/92
l. PR3 Kumar ‘‘dshra, $/o sri K.K. Mishra, r/p
26/10, shiv Kuiti, Krigal Bhawan, Allashabad,
2% Frank . ichard ‘enesse, S/0 Sri !i.R. Menesse,
$4/57, Cld Ljumferdgeni, Allehabad,
|
i .o AbEIAcanity
|'
4
8
¢ | \VVersus
i %
1w Jnion of 1ndie, th rough senerel jilenacer, N. Rly Jﬂp
Rail Shawan, Rarouce. (iouse, New Delhi.
28 Civisional Railway lManeger, M. hly DRM Office,
All: F‘]dbad.
|
3 Senicr Eivisioral.CUmmeI;ial Supgt., DRM Office,
Mawab Yusuf Road, Allchcibac.
= . s Responcents
49. Criginal A pplicastion no., 736/92
g Frakash Chendre, rensey, S/o N.D. Fandey,r/c
Vill & P2st Dubawal, pistt. allchakad. |
‘|
sl APpklicant® i
VVers us 1_4
1. Jrnion of India, throu,h 3eczretary, Railway Roard,
hNew Delni.
2 ;eneral wéneger, N, aly Reilway Bhavan (Baroda
House) l.ew lielhi, \
k'L (= 2



3.

1.

T2

Chief Commerciel Supdt. M. .RlyReilwey Board,
New Delri.

Divisional Railway Maneser, No, Rly DR{ Ofiice
All o hu “dd.

= e
oo 3 B

nivisicnal Commercial Supdt. N. Rly, DRM

Aliahabad.

.. nespondents

Criginal applicastion no. 280/92

Gulab n.em, S$/o Ram Daur, r/o vill. senepur, P.C.
Fial

.0. Sengpur, Distt, Jeunuul,

e ss APplicanite

Ve rs Js

Jnicn of Indlie through enerel janager, Ne aly
Baroda House. | ew Pelhi,

Divisional Railway ',aneger, ., 'ly, Allehabed.

Sr, Divisional Cc mercial sSupdt., N. Rly, DRM
o4 £ =

ui fice, allchavad,

. 0 :';e Sgﬁnﬂﬁﬂ‘th

Jriginal Applicetion no. 961/92

Durgesh ;‘ani .ishra, s/o sri C.F. ‘shra, R/o
433-7L Kydganj, Allahshacd,

Fermeshwar Frasad Trivedi, s/o Sri R.K. Trivedi
r/o 116-4 Bahadurganj, Thakur Din K& Hethd,
Disit. A llahebad.

ohdnra prasad Mishra, s/c sri K.p. Mishre, r/c
577-4 Mai Pasti, MNeta Nagar, Distt, &llahabad.

e e 0 A]j]:' ll Cﬁnti

) Versus
Jnion of India throuah General Manecer N. Hly
Baroda House, [ ew Delhi.

Chief Commercial supdt.,N. fly Beroda House, New
D-lhi,

nDivisionel hailway lanager, N. Rly Allahabad.
Senicr Divisionsl Commercial Supdt. DRy Cffice,

I':- Hl i
niy Allahebad . '\ Re pondents

%\ «0 e DR

-~




(/2B

originel applicalion no, 207/92
pinesh Frasec kendey, S/c Sri R.N. pandey, r/o
vill. Relwan, P.0. rahara, Distt. /ATzapul,

ee. Hpplicant

VeIrsus

Inion of India through senieral laneger No Rly
Lew De lhi,

Divisionel heilwey li@meier, NO. Aly allahabac. M
™\

gr., Civisional ~ommercial Suapdt. N. Rly ~llahebad,

.+ s+ Recsponcents

Original apvlicetion no. 1203/92

Krishna Lal 3/0 sri G. Séhel, r/o 12/14 [£.G. MNarg,
SIC'-.I -Ca {:.OFF C‘Uﬂd, ,H]. lsl_lhi*d[i.

endra sirgn s/o sri Y. singh, r/fo 2/845, Rame Nand

&
id
ggar, l.atiyara Roed, Allepur, Allahebad,

£ o J

Hegri Shankel sinoh, S/o Sri hem Auler singh, r/o
2/45, Rame Nand pagar, iiatiyard Koad, Allahcbad‘

Téj ahadur Ram, S/o Sri pal Singer Ram, R/o
87=-n/2-C, Caghembari Rcad, Al lepur, allshabed.

Yogendra lieih,s/o sri Dudh hath, r/o 535, Colonel Gun
Hlluhﬂbad.

«os Ap. licands,

g1 1

Vers us

Union of lndie thrﬂJ?h jeneral manager, M. RLY
Beroda House, Mew Delhi.

Divisinal Railwey manaer, Northern Rai lway,
Allc&cbad,
1

sr, Divisicnal Commerciel Supdt., . Rly all=hebadg,

. e+ Res.onuents

.29




4 [ 290
54, wriginal poplication no. 1207/92
1. suresh Chandre Supid, B/o Sri ko ja Rem Supta,
& r/o D3 New Heva pul 1ding, Leader RoaC,
allanebzd.

- Pl pexr thu garthi Dobdar, s/ sri HeKo pobdar, 294, nkbel n
|

pur, nllanebac.
~pulicn 1s.

[ B

\VVersus

1, Jnion cf indie thr agh sereral jianacer, lo Kly,

nerode HOUSe, i pe lhi.

2 pivisionel Railwey lanazer, h. .1ly Allehabad. f
3 ST pivisivnal Commerciel guodts. No uyly Allazhaiéd,

[{espordents.

[

o — — ———

£h. urigiandl A oplicetion no. 1345/92

va, 5/0 sSri (Late) vunni Lel

LA KrishanaKant grivasts
fanag NaDer, Bhardwe ] Fulal

srivastiave, r/o namna

allenaked.
Z. smt, Jsna .éeni S;ivasiaaa,_ﬁ/o sri D.C. grivastevs
r/c 520KL Kydgerl, allahabad.
* Je ~asesh SrivasteVvs, s/o 511 Kripe ShankeT, r/o :
70= G/2, iatiara Road, Bharadws] Pure, Allchabad. :
a, Ghaen Shyam singh, 5/0 sri Z.Re Singh, R/o vill .arayailf
allahabad. 3

npur, Post snivgarh, Distt. :

a1 Penday, S/o sIi 5.X, Fandey,

D Brijesh Kum
a prasad, ialviye Nagel,

r/o 46, Kincné Rel Geng
Allahaoad.
AFE liCdn'tS - :'

L L

1. Jpisn of 1ndia throigh Sereral [i@anager, is- Rly
naroda House, New De lhi.

v. nly, Allehabao.

2 mivisiorel Raj lway ..anejerl,
sucdte. N Qly, Allahiabad. —
J;T

i e nivicional Gomnercidl

\\ s oo Responaents

Y

"‘._3:’




— -

— —g

0o,

Lo

")
L]

W
.

2,

/] 30 [/

uriginal Application no. 1344/92

vinod Kumar Srivasiavaé, s/o Sri R.F grivestavs,
r/o 751, .'uir Koad, nhe¢Japul, Allchatad,

) Appliciln‘t

—

- —— o —
—— o — —
B

Vers<us

l

Jninon of Incdia throujn general ;tanager, M. RLly
parcda 'josse, Mew Delhi.

pivisi .na. Reilway Menaier, ii. Rly, & llchabag,
sr. Diveional Commerciasl Supdt., . “ly Atlshabad.

PR HES;‘DﬁdF“I’E ?_‘

1

Original A.plicaton no. 1230/92

S.M» Isamuddan, §fo Sri S.H. 1ime.wddin, R/O f
731/0, Shenshyem ivagel, Reilwev Colony, A llenabad. “

nheerendra i.ath Sexena, s/c Sri Decna lhath S.xens
R/0 46=21-4/7 Ren2n Ka Fura, sulem Sarai, allahgbad |

L B .*\ppli C{"ntS

\VVers us ;
Jnion of incia through Generel lienéger, N xdyg;‘}
Lsroda House, Hew Delihl.
nivisioncl Railvay ieneager, N. -ly Alleshakad.

sr. Divisionecl Sommefqial Superintendenrt, . Rly

g
—

Allghebad,

.. « ilespondents

Jriginal A pulicat. on no. 123 /3%

nker, r/o 36/31 Kela

=y

. — ¥ - / . L | ®
Prem Shinpker, 5/0 STl O. S
Danda, Himnietgena, Allshebs

.

Kenmeshw.r | ath 3harine, g/c Sii Ram 131- Mircla agdr
Lacknow.

.o ARPPlicant,

Versus

Union of india throgh General .anager, B. nly,
. 210de Houise, Allaharad,

pDivisioral Railwey Menager, N. Rly, Allahabad,

\Qﬂ\l.‘, ~ o ﬂ




- Wy

of.
l.

6_-]:-'-.
l L]

(/RO

Sr. Divisional Commercial Supdt. N. iily Allahebad,

«ss Hespondents

original Application nc., 647/92

Verun Kumar Shukls, S/o Sri ~.F. Shukla, «r/c
79 A ""inhazpur, Beni Ka Hata, Allc.habad,

.« AbfFlicant

\lers us

Jnion of jndie through Geone:sl llanecer, N. Rly
Barode House, llew Delhi,

Divisional Railway Menecer, N, nly, allehabed.

:r. Divisional Commerciel $Supdt. N. Hly
Allahabad,

«s s AESpONCenis

"~
Original Ap;liceticn no, 454/99

Suresh Kuter s/o sri Tulsi Ram r/o 25, Luka:r Ganj,
1:1.]. ld habad .

) .ﬁ,?r,llﬂdnt

\Ve rsus

Jni n of Inida through Generel jianager, M. Rly
BEerode House, New D- lhi,

The pDivisional Reilwaey Managz=z, N, Rly, Allechnhabed.

The Senior Divisonel Conamercial Supdt. N Rly
All shabad,

Sr. Civisi-nal Ferscrnnel Jfficer, N. Rly, Allazhabad.

Sr. Divisicnal Ac-ounts ufficer, N, Rly Allechaebad,

. e« HiE€SuO0Ndents

Original Appliccetion no. 495/92

Ranjni Kent katel, 3/ sri Chendra shekxhar, B/o
2, Rama it:and Negar, Allapur, Allashabec,

\\

. e Applif_’:ﬁnt.




S Ee o p  —

Ve i b

L]

‘Jnion of indie throgh the Geneial Malégex, lée JRLY
soroda louse, ilew Delhi,

Divicior al Railwey Menager, ke Rly Allehebac,

seniro Divisional Commergisl Supdt. N. kly Allshsbad.

sr. Divisional personnel Officer, i Rly Allabelad.
=z, Civisional ..ccouris Officer, k. Ely Allenhabad,

-k

e+« Responents

Crisincl Application no. 513/22 ?\‘
Frebha shankar Yadav, /o Sri R.FP. Yeday, r/o
10 THron hill Roead, A¢la1abau.

.« Atpplicent

Versus

jnicn of

Tr.dis through General  wiiGCer, il nly
Parocda house,

Mew Delhi,

~jvisional Railway i4anczer, N. Rly Allahecad.

sr. Divisional Commeercicl Supdi., Il tly aAllehabed-
sr. pivisiornal perosnnel Cfficer, K. Rly Allahebead.

cr, Divisiorel Account Officer, N. Rly n*lc.gﬂih.

R EESPDLdEntS

Criciral Applicetion no. 527/02

Anil Kuuer Srivastiava, S/ sri V.K. Srivaesteve,
I‘/J I;l} {:UJL:LEI‘ ‘;dhx\..:“fq :‘il, "ljli..-. n:.bB De

Frakash Chcnhicre pancey, /o 5ri A iendey; r/o
191/24 s roup pur, allanabad.

Rskesh prctayp singh, s/o sri R.P. Singh, 1/0

vill & F.0. Koiwa Tehsil phulper, Ddstt Allehabsc.
sheratji Khazre, S/o Sri S.F. Khere, r/o 36-5-Ahiyapdr,
-11-th d b=

v 4 .

oo Applicants.

Vers.as \

=S

|
i
:




A
d i RIS
s le union of India through Secretory, Kailway Board
rall bhewen, wew Delha.
2. senercl jlancger, N. Rly Laroda liouse, New Delhi,
S chie{ Comme  rciel Suedti. IN..Rly 3arods House, |
ew Delbi. '
- 41 Dj"v’js.il—'na] Hai 1.“'&]’ ;i-'.l-.-.lrh.:f-erp i\t 1115" L"‘Eﬂn lefice, |
Allahiabad. j
; sl \ e - iy |
D senior Liviicnel Commeré€ial Supdt. N. hly Allababad.
S station Supdi. . Kly Allehabdad,

oes HRESPONCENTS

6%. original suplicstion no. 632/22

L. aleys Kent, S/0
cachambari !ousin:
Allahabag.

sri §.K. srivaslave, T/0828
~ Scheme, Bharadwajpuran., 2llanepur,

LB ;1,3..-;.15.‘:81‘]-{-

Versus

z : :
1. Union of india, throujh Jenersl aneger, N. Rly |
[‘-u e lu-".'i; DG l h i ™

2. pivisionsl Reilwey icnager, hNe. Rly, 2llshekad.
".' Do senior Divisional Commercial Supdt. N. Rly &slichabad.

.++ Resporicents

é&. ouricinal applicetion no. <76/22

1 shushil iKumar Syivestsve, >/o sri lLakshmsn Frasad
srivastevs, r/o 155 Zajauberi Gr ih lLiraman Yojne,
~llahapur, ~llahagbad.

orains AR R CEaTR

Versus
l. Jnion of Indie throush ZSenerel llanager, 1i. Kalilway .
Serocs llouse, l.ew Delhi. ;
2 Divisicnal Reilwvay ..@najer, N. aiy. Ailahebad. }
|
3e Sr, Divisionel commercial Supdt., M. Rly Allahabad,
4. Sr. Divisional peminnel Officer, N. Rly sllahavad.
5. SY. pivgeional Accodnts officer, N. Kly Allahabad.

oo 0 m51+onfien15 ".;‘f

o




1.

l.

71539 woff

Original Avplication no. 477/92

Avran Kumar, 3/0 s5ri Gyan Cnand, /0 42, Sata Ji ka
geugh, Ailehabad.

.o ,;};}-ljcaﬁt

Viers ac

Uunion ¢f India through Genereal .sneger, ! . Rly
Boroda Housc. MNew Pelhi.

Divicic..cl Rellvay .ienezer, | . awy Alicheuad.

L]

Sr. Divisionagl Commercial 3Supdt. i. K1y ,'.ll&he.ba?\

Ll

5r. Divis ionel F erosnnel Ufficer, it. Rly Alia-abad.

Sr. Divicional Accounis. Cfficer, iI!. riy Allahzbad.

+«+ nespondernis

Criginel Applicetion no. 221/93

Jpgndra sinnh, S/c sci 3. singh, r/d Tajwur Fosti
5akaldih, Pe«S. Sckaldih, Distt. Varadnasi.
Rajesh Kumar singh, s/c sri R.N. singh, r/c

Tajnur Post 3ekalcdhi, F.Se. Sakaldih Distt. VYVaranasi.

- ﬂppli;&ﬁt ,*

Versus
Jnion of indias throaoh General jisnager
Rellwey Boerd, Baroda House. jew Eef“i
Chief Commercicl supdt. . itly Borcds
Divicicrnal Railway jManajer, N. Kly Alis'.zbsd.
St. Diveionsi Ccmnlercizl Supdi. N. Rly Jllshebad.
o s E.'i.e.ar.! J!-.';'ELI-LE

220/63

originsl Applicztion no.

Sanje y Kerein prasad, s/ sri R.L. Presad, r/o
22 Leth no. 1 lew Liehel, niughalsarai.

Har i i arsin rrased, s/0 Sri R.S. Prasacd, r/o
vill Nedi lpur, rost Charaon, Distt. Varanasi.

\ .. Applicant

———




P

il #H'ﬂh'ﬂ-'—' N

/NSO

\Versus

¥ Unioii of India, through 3enereal |ianager, N. Rly
Rai lvwegy Board, Darcde House. ew LCelhi,

2. chie{ Commerciel sugdt., N. Rly Beroda [House,
New Delhi.

3. —pavisional Rellway Manager, . Hly, Allshaktad.

Ly Sr. Divisional Commercisl, Supdi. Northern Railway,
Allahabad.

«es liespondents

6. Original Applicatior no, 219/93

Y. Ram Singh Yadav, 5/0 Sri R.4. Yadev, z/o Vill.
fursbharglai, pP.0. Suhansa, Tehsil patti, Disti.
Pratepgarh.

-—-:ll. L

2. ma 3hanker Yadav, S/o sri R.L. Yadav, r/o vill.
Behdaul Xhurd, P.0Q. Gaura, Tehsil petti, Distt.
Pratapgerh.

3. m prakash, s/o sri R. Dular, r/o Vvill. Behdaul i
Khurd, P.OC. Gaura, Tehsil Fatti. Praitapgarh. ]

4, vasudev, S/0 K.iN. Yadav, r/o vill. Kudia-ka=-purs
Tehsil Vechchalisaghar, Distt. Jaunpur.

««» Applicants 5

Versus
l. Union of indie through General [anager, lorthern
Railway Railwsy Dcard, Baroda ilouse.

2. Chief Commexrcial Supdt. N. Rly, Baroda House. New

Delhi.
3. DIvisional Railway Mensi_exr, N. Rly Alla:abed.
3. Sr. Divisiocnal Gemmercisl supdt. N. Rly, Allahabad.

ess nCspoONCents,

7¢  Origianl gpplication no. 197/93

sLes Chet singh, s/o sri Ra; Dshadur singh, r/o Vvill.
Inargaon, rost semrahs, Distt. Verarssi.

1 shiv Kumar,Michra, °s/o sri R.P. Mishra, =r/fo ]
Vill Tatihéra, post Deonahti, Disit., allahebads |
1
3. Vinod Kumer 3ingh, g/o S« 1 Ce3s Singh, /0 3
Vill Raon, Fosti sewradh, Distt. Vo cnasio. .
R\
=== TR e — — T —p . v n e "




= — S ———

2. hakesh Chandra Tripathi, s/o ox I ..
y/o vill., shisakpura, Posi Seidatad, Disti. Allanis.ade

1/ R3EC

K it S¢S -_,T-r J--;."Lhi_.
> ) 2 . . - » > g ¥
51 shyam Krishen Dwivedl, s/¢ 311 V. bwivedi, I/9
vill., Topo, Lehshegrah, Listi. Allaholad.

.ss Applicant.

e — -

VEYX5US
1. Jnion of India through Zneral Manager, e RLy,
Railway Chawarn, Baroda ilodse. ..€V Do lhi,
o, C.ief Commercicl Supdt. Earoda House, WEWw pelhi.
3. Divisionsl hailway iienager, i.. Rly & .s-..-"-la'ﬁabe.c&?
b 3eni svisionazl sommercial, Suwdt. ii. RI
B 3en1 3L (WaVisS Yt griabad. S ’ Y

L -t ila

.+ HespoOndenis

71 .o, Originel Applicat:on no. 162/93

1. prem Sharker, s/o sri 3.H.N. Pandey, r/o 45 Zariwen
Tela, allashasbad.

2. senjasy Kumar, Srivesteve, s/o 5zi (Late) R.Fe
srivestzva, r/o 16/11 lew cokhbatiabagh, Allshatac.
|
Do sbutem Adhiker, S/o sri N.N. sdhikasri. r/o 695-G

iocu Soulony Allshabad.

:sh presad Srivastavs, s/o sSri ( ~ate)

stava, r/c 97/4, Karbala, Allahabea.

De najendra Seclaswval, g/0 S11 P.S. Saraesvav, r/0
63 3eriven Tola, Allshelec.

<
= )

in 'rakesh Crivasisve, 3/¢ 5ri F.i. SiivasieVa,

1

i

Ties ibnilesh Kumar S5rivesteva, B0 551 TN ;{;v?1§av¢
= E - - 4 ~ TR e 1 5 N = ¥
iy O ow/J Shenshyem cagarl Izilway Co-dNny niliniabcels
- , _I i [ - . X e
S5 shutosh Zumar srivactslMa, 5/0 BId NeS. SrivasvaVa,
- o~ PR Yo | S T3 o b = e
l/u Jo/11 Sarvouaye Wajal, niluickcl.
. . Py . L S = R T L 1 e L=
‘_'.' ‘”.'_{:JJ ‘r 'Jl'li*...l i .L'k_'...‘--“xg...‘u..;, __-;/.. e]‘:l.i Jl:i‘ EJ. 1LVzE o h =y
;73 G5/11 ServaCceya najcl), Axlzhavad.

10. Neera; Lumar Verme, 9S/9 5 i K.8. Veims, I;s0
= £ A F.A < 3 " b -~ X l-"‘ = -
.:.. /l:—jd—.--; I.thl'}e; 13 Roﬂa, r‘l-c+-uu:_.d;

Varsus

%
le bnion of India throigh Zener

c
| \

1 Manager, Ive Hly

e —-—-.'h_...j.- —— o Ee———— W = y T ————

/o Ew5 (54) Baghambari Coidny 3/3 allapur Allehebad.

e
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Railway BSoard, Bardda "louse, Al lLew pelhie

2 chief personnel officer, L orthern Railwey, Bared:
3. $vi-ional Railway Manager, he ily, Allstiabéd.
- G senior Dpivisional ccmmerciasl Supdt. N rly,
r':i]-lahabdd- -
... Respondanis
72. original application no. 151/93
1% shec Rumer Ya@av, s/o S1i P.l..Yadav, r/o 164-A
fiilJ;Jibagh- ,-.1 L:‘.’-abad.
2. Shailendrs 3ahisl Verme, s/o Sri B.F. Verma, /0
3C1J41-4/98 Tilsk ivagar, allahekced.
3. Km. Rajeshweri, pD/o sri Ram Dass, r/o 2/92-A i
wamanand l.agar, Allshebeo. - :
S e sunil Kumar Srivaslava, c/0 STl AJNe grivasieave,
r/o 127 lietira Road, Allshabad. i
n
|
O. fejesh Kumer, s/o"ged S.r.L. Srivestava, r/s i
£.0.Cels SIivcsiaVey sucamadih, Dhanbad. |
O, Awadosh Kumer Singh, s/o sii J.S5ingk, r/o surshiys,
rost -ansdih, Disit. Eellia.
7o Anjani Kumer Srivastevz, $/0C 5pri V.N. Srivastava,
r/o 28-A Krishan Nega:, Allshelaad.
5. Xsrunesh Kumar, 5/o Sii T. Lain, r/o 545-5 Ghanshyam
hagar, Allahabad. :
9., Shyam Frakaesh sSrivastave, </c sri p. Lal rfo
cvs 54 Baghambari colony, Allshabad.
10. Lalit Kumar, s/o Sri rrem Kuiar, v/o 16/11 liew
sohbatiabagh, A&llshabad.
«ae Applicant
Versus
1. Jnion of India through General iicneger, e RLY
Raroda !louse, l.ew Delhi.
2 chief personnel Officer, . ily, Baroda lHouse, ;
hew Delhi. l
3. nivisional iteilway matialer, I.. aly, Allghabed. |
4. senior pivisionel Commergicl supdt. N. Iily sllahabad.|
\\ ses nesponients H
Qm>¥
‘ —
e inmall r= v ey}
" ol oo




Slel =g “ife

T3l Crigipal Applicatien Neo, 150 of 1993

1, Shri Dhirendra Kumar Mishra, s/e
Shri H.M. Mishra, r/e 23/47/107 B
Indrapuri Celeny, Allahpur,

Allahabad, S|

seee &pplicant

Versus

l. Unien ef India threugh Genral
Manager, N. Railway Head Qucrters

Urfice Bareda House, New Delhi, #

«ss+ Respendents

O R D E R(RESERVED)

JUSTICE B,C. SAKSENA, V,C

This bunch ef 73;&5&5 in all invelve almost

identical questiens of fact and law and reliefs alse. O.A

83 eof 1992 is being treated as the leading OA, The number

of days ef werking varies in each ef the O.A and breadly
the peried ef werking ef the applicants as Velunteer *ket

cellecters ranges between 5 te 18 days and that tea on the

allegatiens made by the applicants in the menth ef January
1982,

2. The applicants alleged that they had werked fer

the peried, indicated by them in the varieus O.xs,in the menth
of January 1982 @ Ks,15/- per day. The applicants allege
that on the basis of Railwag Board's letter dated 6.2.90
they made representatien regarding their re-engagement as

Volunteer Ticket Collecters since they had werked prier te

17.11.86.

3. Reliance fer the claim is based on the decisions
ef this Tribunal as alse the P,B, in @ few 0O.As 'preferred

\
Ve

e+ P39

I — .
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sher AT ENCS
by p:rsons similerly circumstanced. ‘The applicants,
therefoie, have sought a relief for a direction to the
tespondents to re-engage the applicants as Volunteer

Ticket Coull2ctore or Mobile Booking Clerks es per Extant

Rules. They have alsQ in,sone~peti£ions prayed that &
direction be issued to the rzspondents to take the peti-
ticn2rs on duty and pay back waces from 1C.12,90 till

the date when they first presented thems@lves for engage-
men<t,

4, The respondenis heve resisted the petition end have
filed a couner affidavit as &also a supplemantary counter
affidavit,

Se The applicants have filed & rejoinder affidavit, f
The appficants have admittiedly not re-engaged afier their
short stint ranging between 5 to 18 days in the month of 1
Jenusry 1982, The Raeilway Bosrd's circulers daeted 6.2.90
is annexed as winexure Al to the leading O.A and have
also been annexed in xhx som? of the U,As. A p.rusal of | |
the sald letter shows that in the light of the judgment

cated 26,8.87 of the Ceniral Administrative Tribunal,
Principal Bench, New Delhi in O,A. No. 1174 of 1984 (Neera
Mehta and OUrs Vs, Union of India and Ors ) and dismissal

of the SLF No. 146.3/87 ty the Hon'ble Supreme Court

on 7.%9.39, The Rallway Boerd has decided that the 'cut

off' cate for being considered for abscrption in

reguler employment against reguler vacancies earlier :
proevuiad to be 14,8,81 will be substituted by 17.11.806

Paragraph 3 of the circular letter is the anchor shezst

for the cleim in lhe present U.A which reads as under:-

\
Vo,

o 8 -p40

e PTI—— —

—




-

s 41 3

years earlier and net on the basis ef the Railway Board's
said letter,

10 The respendents have alse disputed the cerrectness

ef the averment made by the applicants abeut their having

worked fer the duration indicated by them in each ef the
O.As, The applicants in suppert ef their assertien of
having werked in the year 1982 for @ number eof days indicated
by them during the 'Kumbh mela' have been aneexed, cepy efg

cittificate stated te have been ﬁ;susd by ene Ram Das whe
eda

has given out his designatien as/Ticket Cellecter AKM, N. Rly
Allahabad., Cepy ef such a certificate has been annexed as
Annexures A-3 and A=4 te the leading 0O.A. Shri B.B. Paul
submitted that Shri Ram Das was net cempetent te issue this
certificate and the said certificate cannet be treated as
preof ef the working peried of the applicants indicated in
the certificates. We, however, feel that it weuld not be
necessary te enter inte this centreoversy for the purpeses

of deciding the O.,As. We, proceed to decide the O,A in the
light ef the claim based en the provisions of the Railway

Beard's circulsr letter dated 6.2.90. We, hewever, make it

clear that we may net be unaersteood te have accepted the

claim of the applicants with regard te the days ef their
werking, Wwe may take up the plea of the O.As being barred
by limita}ion. Admittedly, nene eof the applicants initiated
any%&&%%&é%iproceedings in any ceurt te challence their
disc.nti;E;nce made in January 1982, The €entral Admini-
strative Tribunall was censtituted in November 1985, These

O«.As have been preferred in the year 1992,

1%. As noted hereinabeve, the basis fer the claim

apart frem the provisioens eof the Railway Beard's letter

|
|
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of the Tribunal. The said O,As are O.,A. No, 722/SC

Rajendra kumer Srivastava Vs. Union cf India and Ors, C,A

. No., 471/8C Mukesh Kumar Srivastava Vs. Jnion of Indis and

urs, O.A. No, 648/91 Madan Mohan Pandey Vs. Union of india

and Ors., No doubt, in these csses orders for re-engagerment
of the applicants therein had been passed. Un the msterial
placed in the supplemsntary affidevit we find subsequenily
in several other csses cecided by this Bench of theﬂjﬁ?
Iribunal, & different view was taken when it was poihted
ocut that the Railway Boerd's circulcr applied to !Mobile

Booking clexrks and the decision in Neera Mhta's case was ‘

in respect to Mobile Booking Clerks, Thie distinction was

noted while allowing a few review petitions in some O.As |
“and inéU.A. No. 131/92 Lalji Shukla and Ors, the only L
di:ectFun given was that the respcndents mey consider and
| analysé the cases of Mobile Booking Clerks end find out

if any scheme can be framed by them laying down a parti-
cular criteria for re-engaging them on cssual or dé!up g'
basis. Ajainst this decision, the Railway Authorities
preferred en SLP before the Hon., Supreme court gnd the
Hon. Supieme court by an order dated 7.,4.%4 passed the
following order :-

" Delay condonec., The order only gives & dire-
ction to the petilionar to find out any scheme
cen ke fremed. The Union of India
can examine the matterx and if it is

not possible to frame a scheme, record

i

ils {inding accordingly., There is no
obligation cast by the impucgned order
that the scheme should be framed in any

cas¢ subject to the 8PPVe, observations the SLP

® " 8 8 @

is disposed of", N




ctiens given in Lalji Shukla's case by the Bench ef this

$ist g IRnes
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Subseguently, the Railway Administratien consideredx the
pessibility ef framing @ scheme in the light ef the aire-

Tribunal which was dlse repeated in seme other O.As which
came fer decisien subsequent te the decision in lLalji
Shukla's case,

1 b The Railway Administration in the supplementary
counter affidavit have indicated that they have taken a

decisien that ne scheme can be framed fer Velunteer Ticket

Cellecters for abserptien and regularisatépn in greup'C!
e

categery pests since this weuld militet sgeinst the statutery
previsiens laid down fer Recruitment ef Ticket Ceollecters etc

as centained in para 127 ef Section B of Chapter I eof the |
Indian Railway Establishment Manual 1989 Edition, They have .
further taken the view that ne such pests er vacancies exists

en the Railways fer Voelunteer Ticket Cellecters/Mobile Booking §

Clerks for their re-engagement en casual er daily basis,

15. It was also held that re-enagagement will burden
the public exchequer and will else enlarge backdeer entry

and will a@ffect reservatien pelicy as contained in Article
16(4) of the €enstitution eof India, It was alse held that
framing ef such a scheme fer those Volunteers whe have clearly
worked fer a peried ef merely fer 5 te .18 days will be against |
public interest as the pests filled up by them are generally

by direct recruitment threugh the Railway Recruitment Board

epen for general cempetition and the eligible persens at large

would be deprived ef their legitimate rights.,

— i

Qﬁék' e+ P44




1%, Aamittedly, this scheme has been given up after
47.11L.86 and the Railway administratien hss fer cogent reasens
indicated that 1t was net feasible te .draw up @ scheme as

reguired in orders passed Bn varieus O.A,s

16, Shri B.B. Paul has also invited quL our attention

to certain decisions in review petitiens which were qﬁ&gwed.

e JAe. On the basis of an onolegy of the decision by the
o i i
Principal Bench in 'Neera Mehta's case direction fer re-engage

ment had been passed in the O.,As, While Geodddag allewing the
review pegitiens it was noted that the decisien in Neera
Mehta's case was confined te Mobile Beooking Clerks and there
is no parity between Mebile Boeking Qlerks and Velunteer

Ticket Collecteors, The present applicents fcll in the later
category.

o
16, Quite a large number ef decisiens have been rendered

frem time to time and the view taken in the earlier decisiens

have been washed dewn er even net accepted in latér decisiens

and a directien te draw up a scheme was enly provided as in

lalji Shukla's case(Supre ), which was followed in many other

|
subseqyuent decisions., The turns ond twists which have taken |
place in the view expressed on the questicn have been referr9£
to show that the decisions of this Bench of the Tribunal on |

e

. ; - d
the basis of which the appllcants/ciaiming similar benefit

being extended to them do not hould the field.

1q. we mey now take up £Or consideration the ple
: a of
banefit of the f

the applicants Lhat the jaccisions in scme O.As in favour of
similarly situsted persons may be extended to the epplicants, |
" » 'ﬂ!
It is now fairly well settled that the judgment of the Tribung
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[oy that metter of any court does not give rise 1o a
cause of action, It is the orders of the authority
concerned or their inaction which give rise'ﬁortha
grievance and the cause of action-based upon this hés to
be considered for purposes of determining whethar the
petition is barred by time under the provisicns of Sac,

21 of the Administrative Traibunels Act.

18, As v.as noted by the Medrss Bench of the Central
Administrative Tribunal in z decisicn reported in (1594 )
238 AIC pge 2U 'Tamil Nadu Divisional Accountants Associe-
tion and urs. Vs, Union of India and Urs, this position of
law has been clearly affirmed in the judgment of the
Supreme court in 'Bhocp Singh Vs. Jnion of India and Crs.
(1592 ) 21ATC page 675. Before the Madras Bench the
question of delay was raeisec and it held that since the
delay has not been satisfactorily explainad the O.A was
re jected on the ground of limitation alone, In that

case an order adverse td0 the applicents was passed on
14.10.80, A decision on a similar order was rendered

by the Chendigarh Bench of the Tribunal on 1.5.91, There
after the applicants Assccigtion moved in th&8 mstior and

mede & representation, 5 years delay was held as fatal.

1S, A Full Bench of the Ernakulem Bench of the

Tribunal in & declsion reportzd in (1994 ) 238 AlIC 177 has
also taken the view that decisions in similar cases cannot
¢+ive & fresh cause of action and the period must be counted

from the degte the clecim relates,

\
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2§. The Hon'ble Supreme Court in 'Bhcop Singh Vs. Union
i India snd Urs(Supra,; had interalis, held thet"inordinate
and unexplained delay and laches by itSElf/;SgDOd ground

to refuse—relief to the petitioner irrespective of the
merit of his claim, It was alsc Obhserved that Art. 14 or
tne principle of non-discrimination is eguitable principle.
Ther2£ore, eny relief cleimed cn thet basis must itself

be founded on eguity end noct be glien to thet cuncepﬁF;

23, VWe mey also refer tc a relevanti observation médp in a |
recent decisiun of Hon, Supreme Court in 'Retan (Bancra

Semant snd Urs, Vs, Union ot India anod urs reported in

1694 $,C,C(L&S) page 182, The petitioners before the Supre-

me Court in that cage were casual l:cbourers of south eastern

lallway. They wers elleced to have been eppointed between
1G684=-6C and represented between 1¢75-78. They, throucgh
thelr petition sought c direction to bc issued to the opp.
parties to include their nemes in Live Casual Labourexs
R35istci after duve screening end to give them re-emﬂsgyment

gccording to their seniority, The basis for the claim

3
e T e

amongst others amd was a few judcments rendered by the Apex
court in 1985 endl87 directing the Railway Authcrities to
prepere a schems and-to absorb the casual labourers in
eccordance with their sen.ority., The petitioners appesred

to have made a representation in 186U to the Authoiilties in

LL

which it was clleged that they are not following the orders
¢t the Supreme court, Hicgh court of Calcutts and Cslcutta
Bench of the C,A.T. In the facts of the said csese the Hcn,
Supreme Court, tock the view that since no explanation has
been civen &s to why the petitioners did not approech till
1920 held thal twe guesticns arise;

\ QR\, oo PAT | l
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(i) whether the petitioners/entitled as s

matter of right to reamployment.

(ii) whether they heve lost iheir right, 1

if eny, oue to delay.
22. While dealino with the said question the
following observetion .was made :-
" Pelsy itself deprives a person of hie
"1; ' remedy avellable in law, In absé@nce of

aay fresh cause of action or any legislation

a person who has lost his remedy by lapse

of time logses his righi as well",

23. A Full Bench ot the Tribunal (PE, while
ceciding U.As 767 and 842 of 1989 mede the following
r2levant observation:-

n It is not openes tc court of record to
pass an order in respact of persons who
ere not even present before it by any

H" cpplicetion or petition, In this view

of the matter the viev. teken in the

S M, PO i T i O S i B

case of one cr more employee by a judicial
forum cannot bhe i?wso facto made appli-
cable to all cther employees in the same

cadre, rasnk or situation by anothor

judicisl forum."

i

e

This cbservation also supports the view taken here inabove |

thet the judgment in a case does not give a cause of _
who i B
acticn teo another employee,/claims to be similarly &

circumstanced as the applicant in other case eearlier

decided., \
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24 . 3h:i B.B. Faul, leerned counsel sppsring foi

: the iaspondcnts have invited our altention 10 & decision
‘g rencered by the ririncipal Bench in 'Ashish Chakraborty Vs,

Union of lIndig and urs, .eported in 1494 (1, AIC 382, In

the caid case the fasts are almost identical as in the -
case in hend, The applicant alleged thet he was engaced
as Mobile Bouckina Clerk from 1,6.85 to 1E2.7.89 @nd hed not
been engan:d iherecfter. He made & representistion stating
that he has worked fcr 32 days in 1985 and in view Gﬂﬂ&he
circilzr cf the Railway Poard dated 31.5.92 he be elso 4
ccnsidered for ebsorption as Moblle Booking Clerk. The
cpplicent's rEppesentat;on was re jected and he was informed
ithat he cannot be ebsorkted in terms of the letter deted
12.8.92. In th2 szid cz2se the gpplicant based his claim
on the bzcsis of a decisicn of the F,B. in & similer bunch
¢t the caeses, The Division Bench tock the view thet
thare ls no perity or simil-rity hetween the applicantis
Case end ihe applicanics in the bunch of cases dec._dsg
earlier, It wss held thot since the services of t:!’
applicant was nol discontinued as a result of Reilway
Becerd?'s letier dcoted 17.11.66. the ap, licaent's cas@ was
tzs'not coverad by para 3 of _he Railway Board's letter
deted 6.2,9C, Since he was not discherged consequent
upon discontinuance of the scheme by the zcnal Railway

s a rasult of letter dated 17.11.86. The same situastion ¢
obtains her2in also snd wehave alreedy held sccordingly,
25, in the said cgsz, :efcrring tc the decision of the
Suprem2 ccurt in 'Bhoop Singh Vs, Unicn of Indie and Ors

(Supra), the guestion of deley was also

‘Bél’ ¢ 10l
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considared znd it was held that the petition was barred

by limitation, fhe cause of action having sccrued @ in

July 1985. The said O.A was filed sometime in the year
1593,

24, The learned counsel for the respondents &also

invited our attention to another decision rendered by the

L
L

same Division Bench of the Principal Bench in 'Anil Babu
Sharma ¥s. Union of Indies and Ors reported in 1994 (1) ATJ
pc=84. for
2%. The petitions before us are clearly barred™
by limitstion as providéd in Sec. 21 of the Administrstive
Tribunals Act.. The provisions of the Railway Board's
letter dated 6.2.90 is not attracted and applicable to the
applicants,

23. Admittedly, the scheme hzsx been given up
since after 17.11.86 and is no longsr in force, This fact
cannot be l?ﬁE sight of. The applicants thersfore, cannot
be granted/;eiielgsprayed for by them., The applicants also.
raised @ plea that one Shri R.N. Shorey and 12 Others Volu-
nteer Ticket Collectors have been included in the apgrﬂvéd
list of 1982, It is, therefore, pleaded thet the responde-

nts have been given re-engagement to some Volunteers as

volunieer Ticket Collectors on Pick and Choose basis.

2Q. In the counter affidavit, it has been indicataiti

that the 12 . persons named in para 4.1C of the leading O.A .
had been re-engaged as !Pbille Booking Clarks and not as

volunteer Ticket Collectors. The allegation, therefore,

hax be2n deniled. Be that as it may, the applicants would
be entitlad to the relief claimed by them only if it is

based on any statutory provision, The act of the respo-

ndents in re-engaging a few which has been satisfactorily

\Qm\,./“p!;@
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e xpleined will not give rise to discriminctory treatnéntFH

The applicants in 2ffect are seeking re-engsgegment ¢n the :
strength of having worked for a period panging betwzen
£ to 18 cays,which als¢ 1s doubtful,and has been disputed

by the respongents.
=

L
31. in view of the c.scussiun hGyElnavae‘:r'En
a totality of the circumstiences we ar€¢ not pursueded to
crant the rel.ofs clailmed for by the applicanis, The U,As

lack m2rit &nd are» accordingly dismissed., NO order as to g

et
costs,
22. The copy of the juugment shall be glaced
on each of the U.As which hawve been dec_ded by this common
juogment , ) o e
| N : ."'-—-_ —

( K. MUTHUKUMAR ) ( B.C. SAKSENA ,

MEMBER(A) VICE CHAIRNA™
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